GOVERNMENT OF JAMMU AND KASHMIR
Civil Secretariat
Jammu/ Srinagar

NOTIFICATION

Srinagar, the 5" September, 2024

S.0. 4§ -WHEREAS, on 09" August, 2019, the Jammu &
Kashmir Reorganisation Act, 2019 was enacted through which the
then state of Jammu & Kashmir was bifurcated into two Union
Territories i.e. (i) Union Territory of Jammu & Kashmir (i) Union

Territory of Ladakh; and

WHEREAS. Section 14 (2) of the Jammu & Kashmir
Reorganisation Act, 2019 provides that there shall be a Legislative

Assembly for the Union territory of Jammu and Kashmir; and

Whereas, a Delimitation Commission was set up under
Delimitation Commission Act, 2002 vide notification dated 06" March
2020, to inter-alia carry out delimitation of constituency of the Union
territory of Jammu and Kashmir which has been completed vide
notification dated on 05" May, 2022; and

Whereas, in terms of sub-section (1) of section 15 of the
Representation of the People Act, 1951 (43 of 1951), a general
election has to be held for the purpose of constituting the first
Legislative Assembly of the newly carved Union Territory of Jammu &

Kashmir; and




Now, therefore, as recommended by the Election Commission
of India in pursuance of sub-section (2) of section 15 of the said Act,
the Lieutenant Governor of the Union Territory of Jammu and
Kashmir is hereby pleased to call upon each of the Assembly
Constituencies of the Union Territory of Jammu and Kashmir,
specified in the TABLE below, to elect members to the Legislative
Assembly of the Union Territory of Jammu and Kashmir, in
accordance with the provisions of the said Act and of the rules and

orders made thereunder.

Number and Name of Assembly Constituency

1-  KARNAH

2- TREHGAM
3- KUPWARA
4- LOLAB

5- HANDWARA
6- LANGATE

7- SOPORE

8- RAFIABAD
9- URI

10- BARAMULLA

11- GULMARG

12- WAGOORA-KREERI
13- PATTAN

14- SONAWARI

15- BANDIPORA

16- GUREZ(ST)

59- UDHAMPUR WEST
60- UDHAMPUR EAST

61- CHENANI
62- RAMNAGAR(SC)
63- BANI

64- BILLAWAR
65- BASOHLI




66- JASROTA
67- KATHUA(SC)

68- HIRANAGAR

69- RANGARH(SC)

70- SAMBA

71- VIJAYPUR

72-  BISHNAH(SC)

73-  SUCHETGARH(SC)

74- R.S.PURA- JAMMU SOUTH

75- BAHU

76- JAMMU EAST
77- NAGROTA

78- JAMMU WEST

79- JAMMU NORTH

80- MARH(SC)
81- AKHNOOR(SC)
82- CHHAMB

By order and in the name of Lieutenant Governor

AYISTe

Atal Dulloo (IAS)
Chief Secretary of Jammu and Kashmir




